2022
IN THE HIGH COURT AT CALCUTTA
APPELLATE SIDE

No. 5620_ A Dated, Calcutta, the 3°/“ August, 2022

From : Shri Uday Kumar,
Registrar General,
High Court,
Calcutta.

To: 1) The District Judge of all Districts including Andaman & Nicobar Islands,
2) The Chief Judge, City Civil Court, Calcutta,
3) The Chief Judge, City Sessions Court, Calcutta,
4) The Chief Judge, Presidency Small Causes Court, Calcutta,
5) Director, West Bengal Judicial Academy,
6) The Principal Secretary, Judicial Department, Govt. of West Bengal.

Sub : Filling up of one post of Deputy Registrar in the National Green Tribunal,
Southern Zone Bench, Chennai, on deputation basis.

Sir/Madam,

With reference to the captioned subject, I am directed to inform you that an
Advertisement being No. NGT/PB/16/Admn./2016/273 dated 26.08.2022, has becn
received from the office of the Registrar General, National Green Tribunal, Principal Bench,
New Delhi, inviting application for filling up of one post of Deputy Registrar in the National
Green Tribunal, Southern Zone Bench, Chennai, on deputation basis. The said
Advertisement is being uploaded in the official website of this Hon’ble Court

(www.calcuttahighcourt.gov.in) for information all concerned.

In this context, I am to request you to inform the eligible Judicial Officers to visit the
said website, if willing, to apply for the same and forward the copy of the Bio-data in the
prescribed proforma along with requisite documents, as sought for, to this end by
07.09.2022, so that the same may be transmitted to the office of the concerned authority

within time.

Enclosure: As stated.

Yours faithfully,

Sd/-

Registrar General
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Advertisement Moo NGU/PRAG/ Admn./2006/ 0 Dated © 70 August, 2627

Applications are invited from willing and eligible Indian Nationals in the preseribed

proforma tor appoitment o the under mentioned post i the National Green Tribunal, Souilors

H

Zone Beoch, Chennai, purely on deputation basis as per details given below

SE Name of the Post | Place of Posting | Level in pay Matriy
No o

| -, : . ‘E = = L — - .»‘} LG .
I Deputy Registrar - Chennai Level- 12 (R 788007 10 Ra. 709200 -1
: | : il e
| H{One) 3 per 71 CPC
Edueational & Other gualifications © Officers possessing o Bacholors Dregree m law from

recocnized Cniversity and hofding

a) Analogous post on regular basis in the Central Government or State Gos e i

or Courts or Tribunals:

Or

by Post i Central Government or State Government or Courts or Tribunals. w i e
vears regular service i Pay Band 3 e R 13600301000 with Crade Pav o

R 0000 e fovel =11 i e Pay Matrs as por 7 O

S Note T The Departmental ofticers in the feeder category who are i the direct line of PrOmoiion

sball not be chigible Tor consideration for appointiment on deputation. Simitlarly . deputationists

1

shalt not be chigible Tor consideration for appointment by promotion

Note 2o Period ol deputation including the period of deputation i another ex-cadre post hedd

immediately preceding this appointment in the same or some other oreanisation or departimoent o

0

Cthe Central Government shall ordinarily be three years. The maximum age it for appoitnen

v deputation shall not be exceeding 36 vears as on the closing date ol reccipt ol application

‘\PIL‘LHL: {‘L‘[L‘f' ‘\IKUH Eﬂ‘“’u) [E} Jt ‘)\} il(”z '\}fﬁ '\EU}]&RL(( Crovt o ii‘d,f“:L HU”f}(‘(iHUH ol

[

evadluble on the NG s website www.gre

ribunal.pov.in)




GENERAL INSTRUCTIONS

I Phe competent authority reserves the right either o (il up the post or

-
P ol proceod oo
. i

appemntment without assiening any reason thereol

Phe general terms and conditions of deputation in s of OM dated 1706201

amended from e 1o ume and as notled by Dol Government ol India shall be totlowed

Iterestod persons may subimit theo bio-data i the pre serthed Drotomu fonciosed thrauvh

proper channel along with relevant documents towards cducation:d Guabiicanons, cxpericie

atong with copies o ACR’s of the last 5 years. vigilance clearance. mtepritn certilicate i
addressed 0 "The Registrar General, National Green Tribunal, Principal Bench, Faridkot

House, Copernicus Marg, New Delhi - 110001 on or belore 200 September, 2022

(Vidya Prakash
Registrar Goengeral

To,
Lo PPS o Hon ble Charperson, NG
. PA o Hon ble Judicral and Hon'ble Expert Members.
Lo A the Minstriess Departinents ol the Government of India.
4. Chiel Seeretaries of all the States.

S Ld Registrar Generals ol all the Honble High Courts with request 1o kindly upload e
advertisementon your website and also to circulate amongest the ehinible ollicers

6. Ofhiee ol the Controller General of Accounts Controller i%;‘nu;zi of Defence Accoun
Compuroller & Auditor General of India.

7. beonomie x\d\ism' (P& Divi), Mokl & CCLindira Parvavaran Bhawan Jor Bagh Road
New Delhi-1100030 Pay & Accounts Officer. Molil & COUNew Delhy (with o request o
circulate and uphmd on the website and also (o forward to Dol Tor cireulaton

8 Ld Registrars ol all Zonal Benches (Pune/Bhopal Kolkati Chen (o «in:.;ﬂ;\} on
Noucee Board.
9 Assistant Registrar, NG PBL New Delhi

HO AAO cum DDOUNGT.
Pl Computer Secuon for uploading on NGT website,
Guard hle. v :
(v ad\a Prakasiy;
Registrar Genea!
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APPLICATION FORM FORADVERTISEMENT ON DEPUTATION BASIS

]

ot iy The application should  be o forvwarded  through proper chainel thie concer e
department. with copics of the ACRy and Vigilance Clearance Ceriificaie sivned by i
Competent Authority, given at the end of the application form

(i) Incomplete, unsigned, and the application received not on prescribed proforie

afier the last date of receipt of applications shall be rejecied summarily, without
notice to the candidate.

POSTAPPLIED FOR......o. L, N e Date of Advertisement

| Name Recent Passport

(i block Tetiers) ze photo of
SIPA~ LY (4

candidate

Father™s Name/

Flusband™s Name

oo Lategory Gien ( j ()H(‘L J SC ( ; 51 { }
! Postal Address e
Comtact Moo
(Mobile & Tandline)
A Permanent Address e
CATernative Contact Nooy 0
{ Femand id ccompulsory) O .

Date of Birth e

{Age as on fast date of

application)
Years Months Days




X Present Post
9 Nanie of the Employer /

Department

HO- - Present Pav 1 evel

Date ol Superannuation

cortificares)

vam Passed

o

fovam Passed

- Board/

|

University

Py Professional QGualification: (Iine

Lo Bducational Quadification: (Irom Matriculations 0" anvards)y (hnclose selfattested photocapy o

Year of
Passing

i
!
i
{
H

Duration

Subjects

lose sell attested photocopics)

| Years of
Passing

I Duration
H

T .‘"s'uhj'm‘lx

: Pm‘cenmgv

P rreiagt £ o
Percentag:




e

Ho Details of employment in chronological order (if needed, cnclose u separate sheet duby
authenticated by your signature in the format given below):

Office/Insit/ Post Period | Nature of Seade of Sature
Organisation held C From To appointment Pav/Basic of Duties
i (Regular/Ad hoe)  Pay/Pay Band
: - } S N e with Grade PayE

|

1 ! |

| !

i

~ |

| |

! ; |

|
Clpplicants not holding the posts in Pay Band/Grade Pay as per Central Government pay scale shonli

Cundicate the equivalent pay scale vis-a-viy Central Government pay scales

I case the present emplovinent is held on deputation, please state -

() The date of initial ecployment 0
(h Pertod oFappointment with address
(¢) Name of parent Office ” Organisation to which belong

e Any Other mlormation o

DECLARATION

I8 Fosolemnly declare and alfirm that the information given above is correct o the best of nis
hnowledge and beliefl In the event of any information being found false or incorreet or ineligibility being
detected before or afier the interview/ selection/ engagement. my candidature may be treated av caneclivd
and. Tshall be Table for any action as the Tribunal may deem (it and proper.

19, Fhat Toulnl the requisite conditions in terms of age and other qualificanon for the post applicd 1o
Dater oo
Place 0 {Stenature of the candiduie




RECOMM ENDATION OF THE COMPETENT AUTHORITY

b Certilied that the particulars Turnished by Shev/Smi/ K urm
have been verified from his/her service record and found correct.
Attested copies o ACRs” APARS for the past five vears are annexed.

o Nowigilance case is either pending or contemplated against Shiv/Smt/K um

1o thsther integrity is certified.

Hthe Otficer s selected. he - she shall be relieved within 15 dayvs ol receipt of appointiient fetter

Dated (Stgnature of the Competent Authorits )




